
ORISSA HIGH COURT

FILING REPORT AS ON :01/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0003635/2020 JITU @ AJAYA SAHOO A.BANGARI CHOUDWAR /343 /2019

VS VS ()

STATE OF ODISHA //

2 BLAPL/0003636/2020 SACHITRA SWAIN RANJAN KUMAR ROUT Tantiapal Marine /27 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0003637/2020 NARASINGHA PRADHAN S.K.MOHANTY CHATRAPUR /62 /1997

VS VS ()

STATE OF ODISHA //

4 BLAPL/0003638/2020 SIBARAM PARICHHA S.K.MOHANTY JAGANNATHA PRASAD /201 /2018

VS VS ()

STATE OF ODISHA //

5 BLAPL/0003639/2020 BALAGA DHANANJAYA @ B.DHANANJAYA SOUBHAGYA KUMAR DASH GURANDI /106 /2019

VS VS ()

STATE OF ODISHA //

6 BLAPL/0003640/2020 JAYASEN NAIK MAHES DAS BUGUDA /107 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0003641/2020 AMIT TIWARI dhirendra kumar mohapatra DHARUADIHI /20 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0003642/2020 KUNAL BALIARSINGH MAHES DAS BAMUNIGAM /24 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0003643/2020 HEMANTA KUMAR SAHOO SURYAKANTA DWIBEDI KHAMAR /45 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0003644/2020 SAMIR ROUT BASUDEV BARIK RAJNAGAR /112 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0003645/2020 PURNA CH MOHARANA SRINIVAS MOHANTY DEOGAON /19 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0003646/2020 MADAN NANDA @ BABA SRINIVAS MOHANTY DEOGAON /19 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0003647/2020 ANANDA SWAIN S.S.RAY-2 GOLANTHARA (BERHAMPUR) /145 /2019

VS VS ()

STATE OF ODISHA //

14 BLAPL/0003648/2020 MAHADEV SAHOO R.N.BARIK  / /0

VS VS ()

STATE OF ODISHA //

15 BLAPL/0003649/2020 SUSHANT KUMAR NATH TRILOCHAN NANDA INFOCITY PS /41 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0003650/2020 SANTANU KUMAR MALLICK CHEERA RANJAN SATAPATHY KISSANNAGAR PS /104 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0003651/2020 BHABA @ NRUSINGH DAS CHIRA RANJAN SATAPATHY CUTTACK SADAR /421 /2019

VS VS ()

STATE OF ODISHA //

18 BLAPL/0003652/2020 LAXMIPRIYA MAJHI @ SMT. LAXMIPRIYA MAJHIRAJENDRA N.ROUT SIMULIA /293 /2019

VS VS ()

STATE OF ODISHA //

19 BLAPL/0003653/2020 JIBAN PURTY SOUBHAGYA KUMAR DASH ANANDAPUR /60 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0003654/2020 DEB KUMAR @ DEO KUMAR GOND SURENDRA KUMAR DASH KUNDEI /20 /2016

VS VS ()

STATE OF ODISHA //

21 BLAPL/0003655/2020 RANJIT RAY DEEPALI MAHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

22 BLAPL/0003656/2020 RAJA @ RAJA PABITRA MOHAN PRADHAN DEEPALI MAHAPATRA CHAMAKHANDI /08 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0003657/2020 SISIR NAYAK DEEPALI MAHAPATRA GANGAPUR (ASKA) /151 /2017

Page 2/40



ORISSA HIGH COURT

FILING REPORT AS ON :01/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

24 BLAPL/0003658/2020 SANTOSH KUMAR BEHERA RAVISHANKAR SAMAL GANJAM PS /120 /2019

VS VS ()

STATE OF ODISHA //

25 BLAPL/0003659/2020 RAJESH PRADHAN @ SUBASH PRADAHAN SABYASACHI MISHRA JATNI P.S. /76 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0003660/2020 BIKRAM JENA SABYASACHI MISHRA JATNI P.S. /76 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0003661/2020 BIJAYA MANNA DIBYAJYOTI SAHOO Tantiapal Marine /38 /2018

VS VS ()

STATE OF ODISHA //

28 BLAPL/0003662/2020 AMIT CHOPDA BISWAJIT NAYAK BADACHANA /103 /2017

VS VS ()

STATE OF ODISHA //

29 BLAPL/0003663/2020 BHAJA @ BHAJAMAN NAIK ARUN KUMAR DAS-1 PARJANG /105 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0003664/2020 TUNIA @ HALURI @ HALURAY SWAIN ARIJEET MISHRA DEOGAON /19 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0003665/2020 PABANI JENA ROHIT MAHATO AUL /123 /2019

VS VS ()

STATE OF ODISHA //

32 BLAPL/0003666/2020 PRAVAT KUMAR NAYAK ARIJEET MISHRA DEOGAON /19 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0003667/2020 SIKANDAR ALI DILLIP MOHANTY BADABAZAR /150 /2019

VS VS ()

STATE OF ODISHA //

34 BLAPL/0003668/2020 KESHAB KUMAR TURE @ KESHAB  KUMAR DIPTI RANJAN BHOKTA MACHHKUND /55 /2016

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0003669/2020 PRITI PADHI UMAKANTA BARIK SPL.TASK FORCE /07 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0003670/2020 MD IRFAN @ LOTHA MANAS CHAND DHANUPALI /191 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0003671/2020 BIMAL MAHAPATRA MANAS CHAND NARLA /06 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0003672/2020 BABU @ SK.MUSTAKIM BHABANI SANKAR MISHRA PATTAMUNDAI /411 /2019

VS VS ()

STATE OF ODISHA //

39 BLAPL/0003673/2020 BABU @ SK.MUSTAKIM BHABANI SANKAR MISHRA KENDRAPARA /273 /2019

VS VS ()

STATE OF ODISHA //

40 BLAPL/0003674/2020 SUDHIR @ BISWA PRATAP DALEI DEVASHIS PANDA DHENKANAL TOWN /59 /2020

VS VS ()

STATE OF ODISHA //

41 BLAPL/0003675/2020 PRADHAN NAIK S.K.MOHANTY BADAGADA /01 /2020

VS VS ()

STATE OF ODISHA //

42 BLAPL/0003676/2020 SK.RAFIK BASANTA KUMAR DAS  / /0

VS VS ()

STATE OF ODISHA //

43 BLAPL/0003677/2020 PRAMOD TANDIA B.S.DASPANDA BAUNISUNI /45 /2020

VS VS ()

STATE OF ODISHA //

44 BLAPL/0003678/2020 SURYAKANT NANDA @ SURYA LALITENDU MISHRA BIRMITRAPUR /36 /2019

VS VS ()

STATE OF ODISHA //

45 BLAPL/0003679/2020 AMIT CHOUDHURY BISHNU PRASAD PRADHAN BADACHANA /103 /2017

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0003680/2020 BIKRAM MARANDI RAMAKANTA PRADHAN BAISINGA /246 /2019

VS VS ()

STATE OF ODISHA //

47 BLAPL/0003681/2020 SURYA KANTA DAS @ RABI BASANTA KUMAR DAS AUL /178 /2019

VS VS ()

STATE OF ODISHA //

48 BLAPL/0003682/2020 TAPAN DAS RAMAKANTA PANDA KHANTAPADA /394 /2019

VS VS ()

STATE OF ODISHA //

49 BLAPL/0003683/2020 MAHANANDA GHATAL PRAHALLADA SAHU PHULBANI TOWN /36 /2020

VS VS ()

STATE OF ODISHA //

50 BLAPL/0003684/2020 RAJU DALEI PARTHA SARATHI NAYAK BARI /291 /2019

VS VS ()

STATE OF ODISHA //

51 BLAPL/0003685/2020 SONU NINANIA @ SONU DIPTI RANJAN BHOKTA SEMILLIGUDA /91 /2019

VS VS ()

STATE OF ODISHA //

52 BLAPL/0003686/2020 MANU @ MANOJ NAIK SUBODH KUMAR MOHANTY BANIGOCHA /10 /2020

VS VS ()

STATE OF ODISHA //

53 BLAPL/0003687/2020 LOKNATH @ LULU SAHU BIJAYA KUMAR RAGADA BELPAHAR /96 /2019

VS VS ()

STATE OF ODISHA //

54 BLAPL/0003688/2020 BULU PRADHAN RAGHUNATH DASMOHAPATRA BANAPUR P.S. /125 /2015

VS VS ()

STATE OF ODISHA //

55 BLAPL/0003689/2020 WASIM AKRAM @ WASHIM @ CHHOTU L.BHUYAN KEONJHAR SADAR /51 /2020

VS VS ()

STATE OF ODISHA //

56 BLAPL/0003690/2020 KAMAL LOCHAN NAYAK @ KATI SURENDRA KUMAR BISWAL REMUNA /168 /2019

VS VS ()

STATE OF ODISHA //

57 BLAPL/0003691/2020 PTATAP @ TOFANI ROUT RAMANI KANTA PATTNAIK GONDIA /78 /2020
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VS VS ()

STATE OF ODISHA //

58 BLAPL/0003692/2020 LAXMIDHAR BEHERA PRADIPTA BEURA TIGIRIA /68 /2020

VS VS ()

STATE OF ODISHA //

59 BLAPL/0003693/2020 ASHOK NAYAK KOUSIK NANANDA GURU BHANJANAGAR /201 /2020

VS VS ()

STATE OF ODISHA //

60 BLAPL/0003694/2020 NAROTTAM MAHALA B.R.TRIPATHY CHANDILI /39 /2020

VS VS ()

STATE OF ODISHA //

61 BLAPL/0003695/2020 MAHESWAR JENA H.N.MOHAPATRA CHANDANPUR /49 /2020

VS VS ()

STATE OF ODISHA //

62 BLAPL/0003696/2020 MANISH MORYA @ MOURYA SIDHESWAR MOHANTY JHARSUGUDA /249 /2020

VS VS ()

STATE OF ODISHA //

63 BLAPL/0003697/2020 TARU DAS AMULYA RATNA PANDA BASTA /74 /2020

VS VS ()

STATE OF ODISHA //

64 BLAPL/0003698/2020 ANIL SETH JULU KHANSAMA  /66 /2013

VS VS ()

STATE OF ODISHA //

65 BLAPL/0003699/2020 PRAKASH CHHATRIA SIDDHARTHA PRASAD MISHRA TITILAGARH /86 /2020

VS VS ()

STATE OF ODISHA //

66 BLAPL/0003700/2020 CHAKRADHARA MOHAPATRA AMIT KUMAR NATH NALCO /07 /2020

VS VS ()

STATE OF ODISHA //

67 BLAPL/0003701/2020 MIRA RANI MOHAPATRA RAGHUNATH DAS MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

68 BLAPL/0003702/2020 PRADEEP KUMAR DASH @ LIPU SATYA NARAYAN MISHRA-4 SPL.TASK FORCE /16 /2020

VS VS ()
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STATE OF ODISHA //

69 BLAPL/0003703/2020 JABA @ JABANANDA KUANR RABINDRA KUMAR SAHOO SAINTALA /274 /2019

VS VS ()

STATE OF ODISHA //

70 BLAPL/0003704/2020 RATIKANTA SANDHA @ KALA SANDHA KOUSIK ANANDA GURU SAMBALPUR TOWN /116 /2018

VS VS ()

STATE OF ODISHA //

71 BLAPL/0003705/2020 KRUSHNA CHANDRA PRADHAN SUNIL KUMAR PATTNAIK TARASINGI /67 /2020

VS VS ()

STATE OF ODISHA //

72 BLAPL/0003706/2020 CHANDAN BEHERA B.B.ROUTRAY KANIHA /65 /2020

VS VS ()

STATE OF ODISHA //

73 BLAPL/0003707/2020 JITU MURMU @ SUKUL MURMU ANJAN KUMAR BISWAL KULIANA /35 /2018

VS VS ()

STATE OF ODISHA //

74 BLAPL/0003708/2020 JAGANNATH DEBNATH BABITA SAHU MALKANGIRI /230 /2019

VS VS ()

STATE OF ODISHA //

75 BLAPL/0003709/2020 JAGANNATH DEBNATH BABITA SAHU MALKANGIRI /220 /2019

VS VS ()

STATE OF ODISHA //

76 BLAPL/0003710/2020 BAPUNA @ SATYASWAPNA SAHOO PRASANTA KUMAR SAHOO KAMAKHYANAGAR /50 /2018

VS VS ()

STATE OF ODISHA //

77 BLAPL/0003711/2020 PANKAJ CHOUDHURY @ HONEY SUSANTA KUMAR NATH MAHILA P.S.(BBSR) /85 /2017

VS VS ()

STATE OF ODISHA //

78 CONTC/0001704/2020 SURESH CHANDRA PATI ADV  / /

VS VS ()

PRADEEP KUMAR MAHAPATRA //

79 CONTC/0001705/2020 SIBA PRASAD BEHERA ADV  / /

VS VS ()

PRADEEP KUMAR MAHAPATRA //
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80 CONTC/0001706/2020 ULLASH CHANDRA DAS AUROVINDA MOHANTY  / /

VS VS ()

ASWINI KUMAR MISHRA //

81 CONTC/0001707/2020 PRANABANDHU MAHANAYAK ADV  / /

VS VS ()

SACHIN RAMCHANDRA JADHAV //

82 CONTC/0001708/2020 TUSARKANTI PANDA ADV  / /

VS VS ()

RAMESH CHANDRA ROUT //

83 CONTC/0001709/2020 GANESH CHOUDHARY ADV  / /

VS VS ()

PRADIPTA KUMAR MOHAPATRA //

84 CONTC/0001710/2020 PRANABANDHU MAHANAYAK ADV  / /

VS VS ()

RANJANA CHOPRA //

85 CONTC/0001711/2020 ALOK RANJAN DAS ADV  / /

VS VS ()

MADHUSUDAN PADHI //

86 CONTC/0001712/2020 SATYA SUNDAR DAS MOHAPATRA ADV  / /

VS VS ()

DR.NURPABHANU MISHRA //

87 CONTC/0001713/2020 GANGADHAR GANTHIA ADV  / /

VS VS ()

CHITRA ARUNGAM //

88 CONTC/0001714/2020 LALIT KU.DALUA RAMESH CHANDRA SAHOO 1  / /

VS VS ()

HEMANT SHARMA //

89 CONTC/0001715/2020 AJIT KUMAR DAS ADV  / /

VS VS ()

COLLECTOR,PURI //

90 CONTC/0001716/2020 MALAYA KUMAR DEO ADV  / /

VS VS ()

RANJAN KUMAR DAS //

91 CONTC/0001717/2020 RANJIT KUMAR NAYAK ADV  / /
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VS VS ()

SUSEEL KUMAR //

92 CONTC/0001718/2020 RAJ KISHORE LENKA ADV  / /

VS VS ()

G.MATHIVATHANAN //

93 CONTC/0001719/2020 TANKADHAR SETH ADV  / /

VS VS ()

RANJAN CHOPRA //

94 CONTC/0001720/2020 MOHAN KU.MUDULI ADV  / /

VS VS ()

SOUMENDRA PATTANAIK //

95 CONTC/0001721/2020 BHASKAR CHANDRA PRADHAN ADV  / /

VS VS ()

BISHNUPADA SETHY //

96 CONTR/0000038/2020 SARADA PRASAD SAMANTARAY ADV.  / /0

VS VS ()

PRADEEP KU.ROUT //

97 CRLA/0000317/2020 BAKUDU GAGERANGA J.R.DASH CHANDRAPUR /12 /2015

VS VS ()

STATE OF ODISHA //

98 CRLA/0000318/2020 HARA PRASAD SAHOO M.R.MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

99 CRLA/0000319/2020 SUNADHAR ADA AKSHAYA KUMAR SAHOO KHARIAR /67 /2020

VS VS ()

STATE OF ODISHA //

100 CRLA/0000320/2020 PINTU @ BABU @ DUSHMANT PRADHAN GYANENDRA CHANDRA SWAIN CHOUDWAR /167 /2019

VS VS SPECIAL COURT,CUTTACK(Cuttack)

STATE OF ODISHA CT/0000078/2019

101 CRLMA/0000095/2020 SONU SORENG B.K.SAHOO  / /0

VS VS ()

ASHOK KUMAR SAHOO //

102 CRLMC/0001054/2020 DILLIP KUMAR SAHOO@DILLIP SAHOO R.N.BARIK NAYAGARH /52 /2017

VS VS ()
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STATE OF ODISHA //

103 CRLMC/0001055/2020 KUSUMALATA MALIK ADV AUL /202 /2019

VS VS ()

UNION OF INDIA //

104 CRLMC/0001056/2020 ULLASA KU.SAHOO G.P.JENA  / /0

VS VS ()

STATE OF ODISHA //

105 CRLMC/0001057/2020 SAMIRA NAIK MANAS CHAND BOLAGARH P.S. /20 /2018

VS VS ()

STATE OF ODISHA //

106 CRLMC/0001058/2020 SOMANATH NANDA SAMBIT SAMAL NAYAPALLI P.S. /85 /2020

VS VS ()

STATE OF ORISSA //

107 CRLMP/0000558/2020 EASTERN INDIAN OIL REFINERY WORKERS, PARADEEP UNIONDEBASNAN DAS  / /0

VS VS ()

STATE OF ORISSA //

108 CRLMP/0000559/2020 GANAMITRA MOHANTY B.K.MAHAPATRA  / /0

VS VS ()

D.G.POLICE, CUTTACK //

109 CRLMP/0000560/2020 AJAYA KUMAR MOHAPATRA SAILESH DAS  / /0

VS VS ()

STATE OF ODISHA //

110 CRLMP/0000561/2020 BHOLANATH BEHERA K.C.RAJGURU MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

111 CRLMP/0000562/2020 NANDA KISHORE SAHOO KRUSHNA CH. DASH BALASORE VIGILANCE /59 /2018

VS VS ()

STATE OF ORISSA //

112 CRLMP/0000563/2020 BRAHMANANDA SAMAL ARIJEET MISHRA  / /0

VS VS ()

STATE OF ORISSA //

113 CRLMP/0000564/2020 ABHASH ROUT N.K.SAHU  / /0

VS VS ()

D.G.P, ODISHA //
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114 CRLMP/0000565/2020 MANASMITA DAS S.K.BHANJADEO  / /0

VS VS ()

STATE OF ORISSA //

115 CRLMP/0000566/2020 TIKI @ UMA BHOI A.PATTANAIK  / /0

VS VS ()

STATE OF ODISHA //

116 CRLMP/0000567/2020 PRASANTA KUMAR MALLICK KARTIK CHANDRA TRIPATHY  / /0

VS VS ()

STATE OF ORISSA //

117 CRLREV/0000287/2020 AVDESH KUMAR PANDEY AMIT PRASAD BOSE  / /0

VS VS ()

NABIN KUMAR AGRAWAL //

118 FAO/0000538/2020 MUNNI MURMU DHANANJAYA MUND  / /

VS VS ()

UNION OF INDIA //

119 MACA/0000385/2020 ORIENTAL INSURANCE CO.LTD PRASANTA KUMAR MAHALI  / /

VS VS 1ST MACT,CUTTACK(Cuttack)

CHHABIRANI BEHERA Mac/0000905/2013

120 MACA/0000386/2020 ORIENTAL INSURANCE CO.LTD PRASANTA KUMAR MAHALI  / /

VS VS 1ST MACT,CUTTACK(Cuttack)

AKANKHYA APARAJITA@TWINKILE Mac/0000906/2013

121 MACA/0000387/2020 THE DIVISIONAL MANAGER,M/S.NEW INDIA ASSURANCE CO.LTD.GOPAL CHANDRA SAMANTRAY  / /

VS VS ()

SANTOSH KUMAR SAHOO //

122 MACA/0000388/2020 THE MANAGER, THE ORIENTAL INSURANCE COMPANY LTD.ADAM ALI KHAN  / /

VS VS ()

SANGITA BISWAL //

123 MACA/0000389/2020 DIVISIONAL MANAGER, CHOLAMANDALAM M/S GENERAL INSURANCE COMPANY LTD.ADAM ALI KHAN  / /

VS VS ()

MALATI DASH //

124 MACA/0000390/2020 M/S BAJAJ ALLIANZ INSURANCE COMPANY ADAM ALI KHAN  / /

VS VS ()

SAMITA MAHARANA@SAMITA RANI MAHARANA //

125 MACA/0000391/2020 THE ORIENTAL INSURANCE CO.LTD S.SATPATHY  / /
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VS VS ()

KHARA LACHHNA //

126 MACA/0000392/2020 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE CO.LTDSUBRAT SATPATHY  / /

VS VS ()

JAYA BHOI //

127 MACA/0000393/2020 THE DIVISIONAL MANAGER, M/S NEW INDIA ASSURANCE CO.LTDSOMNATH RAY  / /

VS VS ()

RAJANIKANTA PRADHAN //

128 MACA/0000394/2020 THE DIVISIONAL MANAGER, SRIRAM GENERAL INSURANCE COMPANY LTD.G.P.DUTTA  / /

VS VS ()

KHIRASINDHU PATEL //

129 MACA/0000395/2020 THE LEGAL MANAGER, T.P. CELL, M/S. NEW INDIA ASSURANCE CO. LTD.G.P.DUTTA  / /

VS VS ()

AHALYA SUNDARAY //

130 MACA/0000396/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE COMPANY LTDG.P.DUTTA  / /

VS VS ()

BRAJA BIHAR PATTANAIK //

131 MACA/0000397/2020 THE DEIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.G.P.DUTTA  / /

VS VS ()

BIPIN BIHARI PATTANAIK //

132 MACA/0000398/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE COMPANY LTD.G.P.DUTTA  / /

VS VS ()

SRIMAMANI BEHERA //

133 MACA/0000399/2020 THE DIVISIONAL MANAGER (LEGAL) G.P.DUTTA  / /

VS VS ()

INDUMATI CHHATRIA //

134 MACA/0000400/2020 M/S.ORIENTAL INSURANCE COMPANY G.P.DUTTA  / /

VS VS ()

SUDEEP MISHRA //

135 MACA/0000401/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE COMPANY LTD.G.P.DUTTA  / /

VS VS ()

SULACHANA BEHERA //

136 MATA/0000064/2020 ALOK KUMAR SAHOO SATYABRATA MOHANTY  / /

VS VS ()
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NIBEDITA SAHOO //

137 TRP(C)/0000109/2020 DR. PRAGNYASHREE MISHRA ARUNIMA DHALSAMANTA  / /

VS VS ()

DR.PRATEEK GANTAYAT //

138 WA/0000293/2020 RAJASHREE DAS RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //

139 WA/0000294/2020 DEBENDRA KUMAR PADHI ASHOK MOHANTY  / /

VS VS ()

STATE OF ODISHA //

140 WA/0000295/2020 NIRUPAMA NAYAK SAMEER KU.DAS  / /

VS VS ()

STATE OF ODISHA //

141 WA/0000296/2020 STATE OF ODISHA SR.STANDING COUNSEL (S AND ME)  / /

VS VS ()

GOBINDA CHANDRA BISWAL //

142 WA/0000297/2020 STATE OF ODISHA SR.STANDING COUNSEL  / /

VS VS ()

ANIRUDHA DAS //

143 WA/0000298/2020 STATE OF ORISSA SR.STANDING COUNSEL  / /

VS VS ()

DILLIP  KUMAR NAYAK //

144 WA/0000299/2020 STATE OF ODISHA SR.STANDING COUNSEL (S AND ME)  / /

VS VS ()

PRABALA KUMAR NAYAK //

145 WA/0000300/2020 STATE OF ORISSA SR.STANDING COUNSEL (S AND ME)  / /

VS VS ()

KHORID KUMAR SWAIN //

146 WP(C)/0013223/2020 SABITRI MALICK NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0013224/2020 NARAYAN MISHRA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0013225/2020 PREMALATA ROUT @ CHAMPATIRAY RAJENDRA KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0013226/2020 SIDHU CHARAN SINGH J.K.KHANDAYATRAY  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0013227/2020 SNEHALATA MOHANTY ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0013228/2020 AJAYA KUMAR ACHARYA ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0013229/2020 DIBYARANI SAHOO SIDHARTHA DAS  / /

VS VS ()

JAYANTA KUMAR ROUTRAY //

153 WP(C)/0013230/2020 SANJAYA KUMAR AGRAWAL SIDHARTHA DAS  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0013231/2020 SUDARSAN DIXIT TAPAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0013232/2020 ANANDA KUMAR SAMANTA MANORANJAN MISHRA  / /

VS VS ()

STATE OF ORISSA //

156 WP(C)/0013233/2020 M/S.BINU INDUSTRIES SOUMYA MISHRA  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0013234/2020 BASUDEV MAITY MANORANJAN MISHRA  / /

VS VS ()

STATE OF ORISSA //

158 WP(C)/0013235/2020 M/S. BINU INDUSTRIES SOUMYA MISHRA  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0013236/2020 SUMITRA BEHERA AVIJIT MISHRA  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0013237/2020 SABARA BISWAL JAYADEV MISHRA  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0013238/2020 KIRTAN SETHY S.K.MANDAL  / /

VS VS ()

COLLECTOR DHENKANAL //

162 WP(C)/0013239/2020 PRAHALLAD MALLIK B.K.NAYAK (3)  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0013240/2020 SURENDRA KUMAR BEHERA ANANDA CHANDRA SWAIN  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0013241/2020 MANORANJAN SAHU B.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0013242/2020 RAJA KISHORE DANGUA B.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0013243/2020 BIRAJA PRIYADARSHINI MALLA P.R.CHHATOI  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0013244/2020 DIBAKAR BARIK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0013245/2020 SARBESWAR SAMAL B.S.PANIGRAHI  / /

VS VS ()

THE STATE OF ODISHA //

169 WP(C)/0013246/2020 BAHLAB CHANDRA SAHOO AUROVINDA MOHANTY  / /

VS VS ()

THE STATE OF ODISHA //

170 WP(C)/0013247/2020 PRAFULLA KU.MOHANTY MANMAYA KUMAR DASH  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0013248/2020 HEMANTA KUMAR MAHAKUD K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0013249/2020 RAMA CHANDRA KHUNTIA GANESH PRASAD SAMAL  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0013250/2020 SANTOSH KUMAR MOHANTY K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0013251/2020 SURESH KUMAR KAR K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0013252/2020 MANORANJAN PUROHIT TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0013253/2020 PRADEEP KUMAR MOHARANA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0013254/2020 MANOJ KUMAR BEHERA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0013255/2020 BHARATA TAKRI SUBASH CHANDRA SAHOO  / /

VS VS ()

ODISHA STATE AGRICULTURAL MARKETING BOARD //

179 WP(C)/0013256/2020 BABULA BISOYI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0013257/2020 NAROTTAM BAL G.R.SETHI  / /

VS VS ()

D.G. AND I.G OF POLICE //

181 WP(C)/0013258/2020 PRASANNA KUMAR BARIK K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0013259/2020 BHUBANESWAR MOHANTY RAMAKANTA SAHOO  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0013260/2020 MRUTYUNJAY CHOUDHURY SIBA PRASAD PATI  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0013261/2020 SUSANTA KUMAR DAKUA RAMAKANTA SAHOO  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0013262/2020 SARAT CHANDRA SAHOO SIBA PRASAD PATI  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0013263/2020 PRANABANDHU MAHANAYAK RAMAKANTA SAHOO  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0013264/2020 MANORANJAN HOTA SIBA PRASAD PATI  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0013265/2020 DR.PABITRA MOHAN BISWAL RAMAKANTA SAHOO  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL //

189 WP(C)/0013266/2020 BIJAY KUMAR RAYAGURU SIBA PRASAD PATI  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0013267/2020 CHIDANANDA MISHRA RAMAKANTA SAHOO  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL //

191 WP(C)/0013268/2020 KAMESWAR BEHERA SIBA PRASAD PATI  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0013269/2020 PRIYANKA SHARMA SISIR KUMAR PUROHIT  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0013270/2020 PRATAP RANJAN ROUT PRADEEP KUMAR ROUT  / /
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VS VS ()

PROMOTION ADALAT //

194 WP(C)/0013271/2020 PRAVAS CHANDR MISHRA LOKANATH RATH  / /

VS VS ()

COMMISSIONER CUM SECRETARY  TO GOVT.OF ORISSA //

195 WP(C)/0013272/2020 NIRMALA SAMAL SUSANTA KUMAR NAIK  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0013273/2020 DASHARATHA BARIK N.K.SAHOO  / /

VS VS ()

MEMBER BOARD OF REVENUE //

197 WP(C)/0013274/2020 TARAMANI MOHALIK KRUSHNA CHANDRA RATHA  / /

VS VS ()

THE STATE OF ORISSA //

198 WP(C)/0013275/2020 M/S.BIRLA TYRES SIDHARTHA RAY  / /

VS VS ()

COMMISSIONER OF SALES TAX CT AND GST //

199 WP(C)/0013276/2020 NIMAI CHARAN PRADHAN BIPLAB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0013277/2020 M/S SHREE BHARAT MOTORS LTD. BHABANI P.MOHANTY  / /

VS VS ()

THE SALES TAX OFFICER, BBSR-1 //

201 WP(C)/0013278/2020 KUNTALA KUMARI SAHOO @ KUNTALA SAHOOBHAGABAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0013279/2020 M/S MAA SAMALESWARI AUTOMOBILES BHABANI P.MOHANTY  / /

VS VS ()

THE SALES TAX OFFICER, SAMBALPUR 1 //

203 WP(C)/0013280/2020 DR.SARBESWAR NAYAK NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0013281/2020 M/S.BVSR CONSTRUCTION PVT.LTD GAUTAM SIDDIQUE  / /

VS VS ()
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UNION OF INDIA //

205 WP(C)/0013282/2020 TARA PRASAD PATNAIK BIBHU PRASAD DAS  / /

VS VS ()

WATER CORPORATION OF ODISHA //

206 WP(C)/0013283/2020 M/S ARUNDHATI MOTORS PVT.LTD. BHABANI P.MOHANTY  / /

VS VS ()

THE SALES TAX OFFICER, BOLANGIR CIRCLE //

207 WP(C)/0013284/2020 BANKIM CHANDRA SAGAR RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0013285/2020 SANURJAYA MAJHI RAI CHARAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0013286/2020 M/S.SWATI MARBLES M/S.BHABANI P.MOHANTY  / /

VS VS ()

SALES TAX OFFICER,CUTTACK I CENTRAL CIRCLE //

210 WP(C)/0013287/2020 SAUMYA RANJAN MOHARANA PRABODHA CH.NAYAK  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0013288/2020 DIBAKAR MOHANTA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

THE STATE OF ODISHA //

212 WP(C)/0013289/2020 RAMESH CHANDRA PATRA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0013290/2020 MADAN JENA NIRMAL RANJAN ROUTRAY  / /

VS VS ()

UNION OF INDIA //

214 WP(C)/0013291/2020 M/S.AJIT MOTORS M/S.BHABANI P.MOHANTY  / /

VS VS ()

SALES TAX OFFICER,RAYAGADA CIRCLE //

215 WP(C)/0013292/2020 INDIRA RANI MAHANTA BHABANI SANKAR DAS  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0013293/2020 M/S.R.K.MARBLES M/S.BHABANI P.MOHANTY  / /

VS VS ()

SALES TAX OFFICER,BBSR II CIRCLE //

217 WP(C)/0013294/2020 BHASKAR SAHUKAR ASHOK  PATTANAIK  / /

VS VS ()

COMMISSIONER CUM SECRETARY TO GOVERNMENT OF ODISHA //

218 WP(C)/0013295/2020 M/S TECHSUPPORT SWARUP RANJAN  SINGHSAMANT  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0013296/2020 DILESWAR CHOUDHURY ASHOK PATTNAIK  / /

VS VS ()

THE PRINCIPAL SECRETARY TO GOVT.OF ODISHA //

220 WP(C)/0013297/2020 ODISHA STATE  AYURVEDIC CONGRESS SIDHARTHA MISHRA  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0013298/2020 M/S.ARUNDHATI AUTOMOTIVE M/S.BHABANI P.MOHANTY  / /

VS VS ()

SALES TAX OFFICER,KALAHANDI CIRCLE //

222 WP(C)/0013299/2020 NIMAIN SAMAL SMRUTI RANJAN PATI  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0013300/2020 ISWAR CHANDRA PRADHAN M/S.SAUMENDRA KU.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0013301/2020 KISHOR KUMAR SAMAL ASHOK DAS  / /

VS VS ()

THE STATE OF ODISHA //

225 WP(C)/0013302/2020 RAMESH BHAGAT M/S.ASHOK KU MOHANTY  / /

VS VS ()

DIRECTOR OF HEALTH SERVICES //

226 WP(C)/0013303/2020 AJIT KU. SAHOO BIDYADHAR MANASINGH  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0013304/2020 KUNJA BIHARI SAHU BISWABIHARI MOHANTY  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0013305/2020 ASISH KUMAR SAMAL M/S.K.KPAHIL  / /

VS VS ()

COMMISSIONER LAND RECORD AND SETTLEMENT,CUTTACK //

229 WP(C)/0013306/2020 JAGANNATH MAHAKUD M/S.ARIJEET MISHRA  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0013307/2020 NIRANJAN NAIK S.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0013308/2020 BALAKRUSHNA NANDA BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0013309/2020 SUBRAT KUMAR DASH M/S.ARIJEET MISHRA  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0013310/2020 ROJALIN SENAPATI SARATHI JYOTI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0013311/2020 SOUBHAGYA MANJARI SINGH M/S.GOPAL KRISHNA NAYAK  / /

VS VS ()

ACCOUNTANT GENERAL //

235 WP(C)/0013312/2020 MADHURI MOHANTY M/S.ASHOK KU MOHANTY  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0013313/2020 SANIA DALAI MANOJ KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0013314/2020 BASANTI BEHERA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ORISSA //

238 WP(C)/0013315/2020 MANORAMA PANIGRAHI SRIKANTA KUMAR NATH  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0013316/2020 JAYADEV PANDA M/S.ASHOK KU MOHANTY  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0013317/2020 SHRI CHITTARANJAN MANGARAJ SHRI M.PRATAP (@P.K MOHAPATRA)  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0013318/2020 BHARAT KUMAR PATRA SRIKANTA KUMAR NATH  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0013319/2020 M/S.BUDHARAJA MINING AND CONSTRUCTION LTDAVIJIT PAL  / /

VS VS ()

NTPC LIMITED //

243 WP(C)/0013320/2020 PANCHHANAN BADAJENA SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0013321/2020 KHIROD PRASAD DAS MITHUN DAS  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0013322/2020 SANATAN BARIK J.K.MISHRA..2  / /

VS VS ()

UNION OF INDIA //

246 WP(C)/0013323/2020 KANHEI CHARAN SASMAL MANAS CHAND  / /

VS VS ()

THE TAHASILDAR,TANGI //

247 WP(C)/0013324/2020 BHISMA PATRA M/S JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0013325/2020 ASHOKARANI MISHRA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0013326/2020 SANTOSH KUMAR MALLIKA M/S JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

Page 22/40



ORISSA HIGH COURT

FILING REPORT AS ON :01/06/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

250 WP(C)/0013327/2020 HEADMASTER-CUM-SECRETARY,MANAGING COMMITE OF PASCHIMA THAKURANI SCHOOLM/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0013328/2020 SUDHAKAR KANDI JAJATI KISHORE MOHANTY  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0013329/2020 BIBHU CHARAN MOHANTY M/S.SAMEER KU.DAS  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0013330/2020 PRADIP KUMAR MOHANTY JITENDRA KUMAR DIGAL  / /

VS VS ()

D.I.G. OF POLICE //

254 WP(C)/0013331/2020 MADHUSUDAN SAHOO AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0013332/2020 K.BENU GOPAL ACHARYA M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0013333/2020 SUBASH CH. SAHOO MRS AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0013334/2020 SURENDRANATH SATAPATHY M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0013335/2020 JAKESH LOSHAN BHOI APARESH BHOI  / /

VS VS ()

THE CONTROLLER OF EXAM, CHSE, ODISHA //

259 WP(C)/0013336/2020 MADHUSUDAN SAHOO AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0013337/2020 CHANDRA SEKHAR SAHOO M/S.SAMEER KU DAS  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0013338/2020 RAMA CHANDRA ROUT R.C.OJHA  / /
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VS VS ()

THE STATE OF ODISHA //

262 WP(C)/0013339/2020 UTTAM KUMAR MOHANTY MS/SAMEER KUNAR DAS  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0013340/2020 ASHRAM PUJARI GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0013341/2020 BIBHISAN MANDAL P.PADMAVATI RAO  / /

VS VS ()

TAHASILDAR MAHAKALPADA //

265 WP(C)/0013342/2020 CHINTAMANI PATI JUGALA KISHORE PANDA  / /

VS VS ()

MANAGING DIRECTOR //

266 WP(C)/0013343/2020 SURENDRANATH SATAPATHY M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0013344/2020 BIDHAN CHANDRA MANDAL P.PADMAVATI RAO  / /

VS VS ()

TAHASILDAR MAHAKALPADA TAHASIL //

268 WP(C)/0013345/2020 UMESH CHANDRA GARNAIK M/S.SAMEER KU DAS  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0013346/2020 HEMALATA PATRA RAGHUNATH DAS MOHAPATRA  / /

VS VS ()

THE STATE OF ODISHA //

270 WP(C)/0013347/2020 MANOJ KUMAR MISHRA BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0013348/2020 PRASANT KUMAR DASH BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0013349/2020 CHANDRA HANSDA PRABODHA CH. NAYAK  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0013350/2020 BUDHIMANTA SAHOO MOHIT AGARWAL  / /

VS VS ()

DISTRICT EDUCATION OFFICER //

274 WP(C)/0013351/2020 AJAYA KUMAR MOHAPATRA BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0013352/2020 RABINDRA NATH JENA M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0013353/2020 SUBASH CHANDRA PRADHAN BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0013354/2020 SITARAM CHALAN NIRANJAN MAHARANA  / /

VS VS ()

STATE OF ORISSA //

278 WP(C)/0013355/2020 SURENDRA KUMAR BEHERA M/S.SASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0013356/2020 BINOY KUMAR NANDA BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0013357/2020 MAHENDRANATH TRIPATHY SRI BIRAJA  PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0013358/2020 TRAILOKYA CHARAN ROUTRAY SASWAT DAS  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0013359/2020 PRASANTA KUMAR SATAPATHY BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0013360/2020 SUSANTA KUMAR NAYAK M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0013361/2020 RAJALAXMI SAHOO BISWAJIT JENA  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0013362/2020 AB LOGISTICS PARTHA MUKHERJI  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0013363/2020 BIDYADHAR NAYAK M/S.BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0013364/2020 BHAGABATA JENA SRI BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0013365/2020 BIBHUTI BHUSAN ACHARYA LAXMI NARAYAN PATEL  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0013366/2020 MAKARU BISWAL M/S.BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0013367/2020 RAM CHANDRA PRUSTY SRINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0013368/2020 RAMANATH BEHERA M/S.BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0013369/2020 SURENDRA SAMAL SRI BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF OISHA //

293 WP(C)/0013370/2020 BALABHADRA BEHERA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0013371/2020 TIKA DEHURI BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0013372/2020 RATNAKAR PATRA M/S.BIRAJA PRASANNA SATAPATHY  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0013373/2020 PRADIPTA KUMAR SWAIN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0013374/2020 JUGAL PATRA M/S.BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0013375/2020 RAMESH CHANDRA SWAIN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0013376/2020 SUKADEV DASH M/S.JANAKI KANTA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0013377/2020 RABINDRANATH JENA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0013378/2020 PURNA CHANDRA SWAIN M/S.GOPINATH MISHRA  / /

VS VS ()

DIRECTOR-CUM-MEMBER,ODISHA STATE AGRICULTURAL MARKETING BOARD //

302 WP(C)/0013379/2020 GIRISH CHANDRA BISWAL BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0013380/2020 PURNA CHANDRA PARIDA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0013381/2020 FIROZ KHAN ANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0013382/2020 SUMITRA BEHARI M/S.JETESWAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0013383/2020 ASISHA BEHERA M/S OMKAR DEVDAS  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0013384/2020 BIPIN BIHARI ACHARYA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0013385/2020 RAMA CHANDRA BEHERA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

CHIEF ENGINEER RURAL WORKS //

309 WP(C)/0013386/2020 SANTOSH KUMAR SWAIN M/S.B.B.SWAIN  / /

VS VS ()

UNION OF INDIA //

310 WP(C)/0013387/2020 SHREE SHREE SHREE JAGANNATH UDYOG SUMANTA KU.NAYAK  / /

VS VS ()

REGISTRAR OF COOPERATIVE SOCIETIES //

311 WP(C)/0013388/2020 DEBENDRA KUMAR PATRA ANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0013389/2020 DR.SOUMYA NAYAK KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0013390/2020 ANIRUDHA TARAI M/S.MAHESWAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0013391/2020 JAGABANDHU JENA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0013392/2020 BIMAL KUMAR SAHOO ANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0013393/2020 PRAMILA RANA BUDHIRAM DAS  / /

VS VS ()

UNION OF INDIA //

317 WP(C)/0013394/2020 SUDEEPTA JENA SOUBHAGYA S.DAS  / /

VS VS ()

THE STATE OF ODISHA //
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318 WP(C)/0013395/2020 NIROD KUMAR MOHANTY M/S.DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0013396/2020 PRAHALLAD CHANDRA MALLICK SOUBHAGYA S.DAS  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0013397/2020 SOMA SINGH DEO SOUBHAGYA S.DAS  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0013398/2020 M/S.ODISHA CONSTRUCTION CORPORATION SUSANTA KUMAR NATH  / /

VS VS ()

THE COMMISSIONEWR CENTRAL EXCISE //

322 WP(C)/0013399/2020 RAJESH KUMAR MALLICK NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0013400/2020 ODISHA COLLEGE LIBRARY ASSOCIATION M/S.S.C.SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0013401/2020 HIRENDRA NARAYAN SINGHDEO M/S.G.S.NAMTOR  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0013402/2020 NANDA KISHORE BEHERA M/S.SUBHASIS SEN  / /

VS VS ()

ZONAL MANAGER,CENTRAL BANK OF INDIA //

326 WP(C)/0013403/2020 BULU GOUDA SRIKANTA PANDA  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0013404/2020 SIDHARTHA PRIYABRATA M/S.RANJAN KUMAR ROUT  / /

VS VS ()

UNION HOME SECRETARY AND CHAIRMAN //

328 WP(C)/0013405/2020 MAKAR BEHERA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ORISSA //

329 WP(C)/0013406/2020 NARAYAN MOHANTY MANOJ KUMAR MISHRA  / /
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VS VS ()

STATE OF ODISHA //

330 WP(C)/0013407/2020 SUBASH TARAI M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0013408/2020 ISWAR DOM M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0013409/2020 GEETA HARPAL M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0013410/2020 RANKANIDHI SAHOO M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0013411/2020 SATYANARAYAN SWAIN M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0013412/2020 BIDYADHAR BISWAL M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0013413/2020 PITAMBAR SAHU M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0013414/2020 NALINI DAS M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0013415/2020 M/S.DWARAKA RESORTS PVT. LTD. MILAN KANUNGO  / /

VS VS ()

STATE OF ORISSA //

339 WP(C)/0013416/2020 SURENDRA KUMAR NAIK M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

340 WP(C)/0013417/2020 GOBINDA CHANDRA JENA M/S.SUKANTA DALAI  / /

VS VS ()
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STATE OF ODISHA //

341 WP(C)/0013418/2020 SAMRUDHEE SELF HELP COOPERATIVE LTD M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

342 WPCRL/0000048/2020 HRUDANANDA HARICHANDAN G.P.DUTTA JATNI P.S. /2 /2020

VS VS ()

STATE OF ODISHA //

343 ABLAPL/0005949/2020 BASUDEV GHADEI @ BASUDEBA GHADEI S.K.MOHANTY BADABAZAR /114 /2020

VS VS S.D.J.M.,BERHAMPUR(Ganjam)

STATE OF ODISHA GR/0000855/2020

344 ABLAPL/0005950/2020 SUPRAVA BEHERA @ PRABHASINI BEHERA SURYAKANTA DWIBEDI ATHAMALLIK /69 /2020

VS VS S.D.J.M.,ATHMALLIK(Anugul *)

STATE OF ODISHA GR/0000322/2020

345 ABLAPL/0005951/2020 GIRIDHARI PRADHAN RANJAN KUMAR ROUT NIKIRAI /51 /2020

VS VS S.D.J.M.,KENDRAPARA(Kendrapara *)

STATE OF ODISHA GR/0000626/2020

346 ABLAPL/0005952/2020 KARUNAKAR SWAIN RANJAN KUMAR ROUT Tantiapal Marine /27 /2020

VS VS S.D.J.M.,KENDRAPARA(Kendrapara *)

STATE OF ODISHA GR/0000640/2020

347 ABLAPL/0005953/2020 PRAHALLAD BISWAL SAMARENDRA BAHADUR BANSADA /91 /2020

VS VS J.M.F.C,CHANDABALI(Bhadrak *)

STATE OF ODISHA GR/0000199/2020

348 ABLAPL/0005954/2020 DIBAKAR BEHERA BIKASH KUMR ROUTRAY MARSHAGHAI /116 /2020

VS VS S.D.J.M.,KENDRAPARA(Kendrapara *)

STATE OF ODISHA GR/0000596/2020

349 ABLAPL/0005955/2020 PRADEEP SINGH DURLLABHA RANJAN MISHRA BANTALA /69 /2020

VS VS S.D.J.M. CIVIL JUDGE (JD),ANGUL(Anugul *)

STATE OF ODISHA GR/0000581/2020

350 ABLAPL/0005956/2020 PREMANANDA DAS ARJUNA CHARAN BEHERA PARLAKHEMUNDI /120 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),PARALAKHEMUNDI(Gajapati *)

STATE OF ODISHA GR/0000229/2020

351 ABLAPL/0005957/2020 SIBA PRASAD DALAI @ DALEI DIBYAJYOTI SAHOO SINGLA /63 /2020

VS VS SPL.JUDGE,BALASORE(Baleshwar)

STATE OF ODISHA Spl/0000063/2020
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352 ABLAPL/0005958/2020 KHIREDESWAR BISOYI SACHIDANANDA DASH PARLAKHEMUNDI /114 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),PARALAKHEMUNDI(Gajapati *)

STATE OF ODISHA GR/0000215/2020

353 ABLAPL/0005959/2020 AMBUJA BISWAL P.R.SINGH DHENKANAL SADAR /193 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),DHENKANAL(Dhenkanal)

STATE OF ODISHA GR/0000579/2020

354 ABLAPL/0005960/2020 JATIN PANDAB DHIRENDRA KU MOHAPATRA SUNDARGARH SADAR /114 /2020

VS VS S.D.J.M.-CIVIL JUDGE (SD),SUNDERGARH(Sundargarh)

STATE OF ODISHA GR/0000647/2020

355 ABLAPL/0005961/2020 SHRAVANA KUMAR GARDIA DUSMANTA KUMAR NAIK SAMBALPUR VIGILANCE /14 /2019

VS VS SPL.JUDGE (VIG), SUNDERGARH(Sundargarh)

STATE OF ODISHA(VIG.) GR/0000007/2019

356 ABLAPL/0005962/2020 RAMAMANI PATTANAYAK KARUNAKAR GAYA BHADRAK TOWN /155 /2020

VS VS S.D.J.M.,BHADRAK(Bhadrak *)

STATE OF ODISHA GR/0000906/2020

357 ABLAPL/0005963/2020 SAROJ KUMAR PATTANAYAK @ SURAJ PATTANAYAKKARUNAKAR GAYA BHADRAK TOWN /155 /2020

VS VS S.D.J.M.,BHADRAK(Bhadrak *)

STATE OF ODISHA GR/0000906/2020

358 ABLAPL/0005964/2020 SIPUNA@ BISHWARANJAN BEHERA PRASANT KUMAR BARIK TIHIDI /83 /2020

VS VS S.D.J.M.,BHADRAK(Bhadrak *)

STATE OF ODISHA GR/0000479/2020

359 ABLAPL/0005965/2020 BABULI KAK @ BABLI AJIT KUMAR ROUT SUNDARGARH TOWN /127 /2020

VS VS S.D.J.M.-CIVIL JUDGE (SD),SUNDERGARH(Sundargarh)

STATE OF ODISHA GR/0000631/2020

360 ABLAPL/0005966/2020 PRATIVA NAYAK @ JENA AMITAV TRIPATHY SARANAKUL /45 /2020

VS VS J.M.F.C.,ODAGAON(Nayagarh *)

STATE OF ODISHA GR/0000136/2020

361 ABLAPL/0005967/2020 MANORANJAN NAYAK AMITAV TRIPATHY SARANAKUL /45 /2020

VS VS J.M.F.C.,ODAGAON(Nayagarh *)

STATE OF ODISHA GR/0000136/2020

362 ABLAPL/0005968/2020 P.JANAKI RAO S.S.RAY HINJILI (ASKA) /174 /2020

VS VS J.M.F.C.,HINJILI(Ganjam)

STATE OF ODISHA GR/0000156/2020

363 ABLAPL/0005969/2020 AJAYA KUMAR SATAPATHY @ AJAYA SATAPATHYABHISEK KHANDAL DHENKANAL SADAR /189 /2020
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VS VS S.D.J.M.-CIVIL JUDGE (JD),DHENKANAL(Dhenkanal)

STATE OF ODISHA GR/0000566/2020

364 ABLAPL/0005970/2020 DINU JANI ASIT KU JENA MALKANGIRI /131 /2020

VS VS S.D.J.M.,MALKANGIRI(Malkangiri *)

STATE OF ODISHA 2(B)CC/0000001/2020

365 ABLAPL/0005971/2020 MUTHUNU @ MITHUNU SWAIN AMITAV TRIPATHY BADAGADA /129 /2020

VS VS J.M.F.C.-CIVIL JUDGE (JD),SORODA(Ganjam)

STATE OF ODISHA GR/0000212/2020

366 ABLAPL/0005972/2020 BIDUR NAHAK SANJEEB BEHERA GANJAM PS /63 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),CHATRAPUR(Ganjam)

STATE OF ODISHA GR/0000267/2020

367 ABLAPL/0005973/2020 SANAT TRIPATHY SANJEEV UDGATA BOLANGIR TOWN /214 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),BOLANGIR(Balangir)

STATE OF ODISHA GR/0000616/2020

368 ABLAPL/0005974/2020 SUJIT MOHANTY AMULYA RATNA PANDA JAJPUR SADAR /40 /2020

VS VS S.D.J.M.,JAJPUR(Jajapur *)

STATE OF ODISHA CT/0000384/2020

369 ABLAPL/0005975/2020 MANOJ KUMAR PRADHAN @ MANOJ PRADHANAMITAV TRIPATHY ITAMATI /37 /2020

VS VS S.D.J.M. CIVIL JUDGE (JD),NAYAGARH(Nayagarh *)

STATE OF ODISHA GR/0000161/2020

370 ABLAPL/0005976/2020 PRADIPTA KUMAR BEHERA SURYAKANTA DWIBEDI BALIKUDA /120 /2020

VS VS S.D.J.M.,JAGATSINGHPUR(Jagatsinghapur *)

STATE OF ODISHA GR/0000492/2020

371 ABLAPL/0005977/2020 HRUSIKESH SAHOO DEEPAK KUMAR SAHOO ANGUL TOWN /569 /2020

VS VS S.D.J.M. CIVIL JUDGE (JD),ANGUL(Anugul *)

STATE OF ODISHA GR/0000886/2020

372 ABLAPL/0005978/2020 SITAKANTA DWIBEDI CHEERA RANJAN SATAPATHY KEONJHAR TOWN /114 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),KEONJHAR(Kendujhar)

STATE OF ODISHA GR/0000705/2020

373 ABLAPL/0005979/2020 BIJAYA KUMAR BEURA CHEERA RANJAN SATAPATHY SALIPUR /24 /2020

VS VS J.M.F.C.,SALIPUR(Cuttack)

STATE OF ODISHA GR/0000061/2020

374 ABLAPL/0005980/2020 SUBASH CHANDRA SWAIN CHEERA RANJAN SATAPATHY SALIPUR /113 /2020

VS VS J.M.F.C.,SALIPUR(Cuttack)
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STATE OF ODISHA GR/0000236/2020

375 ABLAPL/0005981/2020 KALINGA BARIK PRATAP CHANDRA MISHRA SUKINDA /74 /2020

VS VS J.M.F.C.,JAJPUR ROAD(Jajapur *)

STATE OF ODISHA CT/0000668/2020

376 ABLAPL/0005982/2020 MRUTYUNJAY DASH AMITAV TRIPATHY DASPALLA /22 /2020

VS VS J.M.F.C.,DASAPALLA(Nayagarh *)

STATE OF ODISHA GR/0000030/2020

377 ABLAPL/0005983/2020 RAJA BARIK PRATAP CHANDRA MISHRA SUKINDA /74 /2020

VS VS J.M.F.C.,JAJPUR ROAD(Jajapur *)

STATE OF ODISHA CT/0000668/2020

378 ABLAPL/0005984/2020 SUNIL KUMAR TRIPATHY KISHORE KUMAR MISHRA BHANJANAGAR /258 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),BHANJANAGAR(Ganjam)

STATE OF ODISHA GR/0000454/2020

379 ABLAPL/0005985/2020 ARTABANDHU KHUNTIA ARADA JENA JAJPUR ROAD /217 /2020

VS VS J.M.F.C.,JAJPUR ROAD(Jajapur *)

STATE OF ODISHA CT/0000685/2020

380 ABLAPL/0005986/2020 SUVENDU ROUTRAY SATYA RANJAN MULIA TANGI /85 /2020

VS VS ()

STATE OF ODISHA //

381 ABLAPL/0005987/2020 BAPINA DAS PRAMODA KUMAR MISRHA AUL /224 /2014

VS VS ()

STATE OF ODISHA //

382 ABLAPL/0005988/2020 RANJIT KUMAR PRADHAN ASHOK KUMAR BEHERA CHAKAPADA PS /6 /2020

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0005989/2020 BADAL KUMAR SETHI BIPLAB KU DASH KUJANGA /117 /2020

VS VS ()

STATE OF ODISHA //

384 ABLAPL/0005990/2020 JYOTSNAMAYEE DAS BRAJABANDHU BISWAL NISCHINTAKOILI /17 /2020

VS VS ()

STATE OF ODISHA //

385 ABLAPL/0005991/2020 DINESH KUMAR MOHAPATRA JAGANNATH KAMILA BALASORE SADAR /138 /2020

VS VS ()

STATE OF ODISHA //
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386 ABLAPL/0005992/2020 ARABINDA MAHALIK J.K.MISHRA-2 BASTA /101 /2020

VS VS ()

STATE OF ODISHA //

387 ABLAPL/0005993/2020 HEMANTA KUMAR MALIK MANOJ KUMAR MALLICK NIKIRAI /101 /2019

VS VS ()

STATE OF ODISHA //

388 ABLAPL/0005994/2020 BABAJI BEHERA JAGANNATH KAMILA  / /0

VS VS ()

STATE OF ODISHA //

389 ABLAPL/0005995/2020 TUNA MAHAKUDA PARTHA SARATHI DAS NAYAKOT /32 /2020

VS VS ()

STATE OF ODISHA //

390 ABLAPL/0005996/2020 JITENDRA MAJHI SHAKTIDHAR MISHRA BALIAPANDA /56 /2020

VS VS ()

STATE OF ODISHA //

391 ABLAPL/0005997/2020 SANTOSH KU JENA @ LITU SATYABRATA MOHANTY SATYABADI /244 /2019

VS VS ()

STATE OF ODISHA //

392 ABLAPL/0005998/2020 SAMIRA MALIK @ SAMIR KUMAR MALIK BIJAYA KUMAR PANDA NEMALO /62 /2020

VS VS ()

STATE OF ODISHA //

393 ABLAPL/0005999/2020 SUVENDU KUMAR SAMAL BIKRAM KESHARI BALA MAHANGA /49 /2019

VS VS ()

STATE OF ODISHA //

394 ABLAPL/0006000/2020 GOURANGA BEHERA DEEPAK KUMAR DAS NIMAPADA /161 /2019

VS VS ()

STATE OF ODISHA //

395 ABLAPL/0006001/2020 NIBAS SWAIN @ SHIBA SWAIN PRADIPTA BEURA TIGIRIA /64 /2020

VS VS ()

STATE OF ODISHA //

396 ABLAPL/0006002/2020 HEMANTA SETHY PRASANNA KUMAR MISHRA BHUBAN /134 /2020

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0006003/2020 SUBRAT KUMAR NAYAK ROHIT MAHATO  / /0
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0006004/2020 PRAKASH CHANDRA BEHERA ROHIT MAHATO  / /0

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0006005/2020 SUKANTA MALLIK @ SUKUTA ARIJEET MISHRA JAJPUR ROAD /162 /2020

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0006006/2020 PANDA BABU @ SK.KALIMUDDIN BISWA KUMAR MISHRA RARUAN /78 /2019

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0006007/2020 CHANDAN SAHOO BICHITRA NARAYAN SATAPATHY KUJANGA /289 /2019

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0006008/2020 BAISHNAB CHARAN MAJHI BICHITRA NARAYANA SATAPATHY KUJANGA /111 /2020

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0006009/2020 SURYAKANTA DHIR @ BANKULI JAGANNATH KAMILA  / /0

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0006010/2020 MIR KASIM ALLI UMAKANTA BARIK RUPSA /101 /2019

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0006011/2020 RABI @ RABINARAYAN MALLIK MANOJ KUMAR PANDA DHENKANAL TOWN /238 /2020

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0006012/2020 N.KALIA @ NAKAL KALIA SANJEEB BEHERA RAMBHA (KHALLIKOTE) /160 /2020

VS VS ()

STATE //

407 ABLAPL/0006013/2020 BIJAYA SENAPATI @ DASH SUBRAT KUMAR DAS SIMULIA /109 /2020

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0006014/2020 TAPAN DAS @ BAPUN DAS @ BAU @ HARISH CHANDRA DASSUBRAT KUMAR DAS BASUDEVPUR /34 /2020

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0006015/2020 LOKANATH SINGH S.K.MOHANTY SURADA /81 /2020

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0006016/2020 SATYAJIT PRADHAN B.S.DASPARIDA BOUDH /103 /2020

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0006017/2020 MALIA PRADHAN BIBHUTI BHUSAN MISHRA BAUNISUNI /133 /2017

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0006018/2020 SATYAJIT RAY RAJA BHUSAN DASH PURIGHAT /107 /2020

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0006019/2020 SARAT KUMAR SAHOO S.K.NAYAK-2 TIHIDI /186 /2020

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0006020/2020 KRUSHNA CHANDRA MULIA MANAS CHAND  / /0

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0006021/2020 BIRA BAR SAHOO MANAS CHAND NISCHINTAKOILI /67 /2020

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0006022/2020 SAUMYA RANJAN MULIA MANAS CHAND  / /0

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0006023/2020 ANIL @ BALABHADRA MUNAD MANAS CHAND SASON /229 /2019

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0006024/2020 GOPA KRUSHNA SADANGI DEBASIS TRIPATHY BALANGA /142 /2019

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0006025/2020 SURENDRA MOHANTY @ SURENDRANATH MOHANTYDIBYAJYOTI SAHOO PATKURA /259 /2018

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0006026/2020 DILLIP KUMAR SAHOO PARTHA SARATHI NAYAK KANIHA /97 /2020

VS VS ()

STATE OF ODISHA //

421 ABLAPL/0006027/2020 BASUDEV MAHARANA BASANTA KUMAR BARAL KHURDA P.S. /177 /2020

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0006028/2020 SUJIT KUMAR PRADHAN @ JINU PARTHA SARATHI NAYAK  / /0

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0006029/2020 BHAGABAN DAS S.K.NAYAK-2  / /0

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0006030/2020 JAGANNATH BARAL SAROJ KUMAR PADHY JANKIA P.S. /86 /2020

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0006031/2020 TUTU @ RATIKANTA NAYAK DEBASIS BISWAL KUJANGA /116 /2020

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0006032/2020 SUKANTA KUMAR PARIDA S.N.SHARMA BEGUNIA P.S. /82 /2020

VS VS ()

STATE OF ODISHA //

427 ABLAPL/0006033/2020 DIPAK KUMAR PATTNAYAK @ DIPU RAKESH RANJAN DASH BALIANTA P.S. /95 /2020

VS VS ()

STATE OF ODISHA //

428 ABLAPL/0006034/2020 PRASAN @ PRASANA KUMAR SAHU PRAHALLADA SAHU PHULBANI SADAR /13 /2020

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0006035/2020 RAMINI MALLICK PRATYUSH RANJAN KUMBHARAPARA /119 /2020

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0006036/2020 SHREEDHAR KUMAR LENKA PANCHANAN PANIGRAHI KAMAKHYANAGAR /166 /2020

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0006037/2020 UMAKANTA SETH AMIT KUMAR NATH PUINTALA /50 /2020
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0006038/2020 HAREKRUSHNA PALAI SATYA NARAYAN MISHRA-4 BASUDEVPUR /126 /2020

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0006039/2020 RAJANI DAS SATYA NARAYAN MISHA-4 NAIKANI-DIHI /40 /2020

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0006040/2020 DEBABRATA DEBADARSAN PALAI @ PINTU SATYA NARAYAN MISRHA-4 BASUDEVPUR /126 /2020

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0006041/2020 SAUMYA RANJAN DASH SATYA NARAYAN MISHRA-4 BHADRAK RURAL /681 /2019

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0006042/2020 BELALASEN SAHU @ BELALA SAHU SRIKANTA PANDA KABISURYANAGAR (KODALA) /315 /2019

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0006043/2020 BASANTA PRADHAN @ BASANTA KUMAR PRADHANSRIKANTA PANDA KABISURYANAGAR (KODALA) /320 /2019

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0006044/2020 ANITA NAYAK SRIKANTA PANDA SALIPUR /170 /2020

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0006045/2020 MANOJ KUMAR KHUNTIA SRIKANTA PANDA SALIPUR /170 /2020

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0006046/2020 BELALASEN SAHU @ BELALA SAHU SRIKANTA PANDA KABISURYANAGAR (KODALA) /316 /2019

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0006047/2020 SUSHANTA KUMAR MOHAPATRA B.B.ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0006048/2020 BAURIBANDHU MOHANTY B.B.ROUTRAY  / /0

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0006049/2020 DEV SINGH SIDHARTHA DAS BARBIL /38 /2020

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0006050/2020 DHARANI @ DHARANIDHAR PAIKARAY DEBASIS PANIGRAHI DELANGA /58 /2020

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0006051/2020 CHATRUBHUJA PALEI KAUSTUVA MOHANTY PURI SADAR /128 /2020

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0006052/2020 KARNA @ KARNADEV SETHI SUKANTA KUMAR DASH BRAHMAGIRI /55 /2020

VS VS ()

STATE OF ODISHA //
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ORISSA HIGH COURT

MISC CASES FILED on :01/06/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 70/2020 ALOK KUMAR SAHOO-MP SATYABRATA MOHANTY

MATA/64/2020

2 71/2020 SUBHASRITA NAYAK-MP SUPRIYA PATRA

MATA/157/2019

3 116/2020 DR. PRAGNYASHREE MISHRA-MP ARUNIMA DHALSAMANTA

TRP(C)/109/2020

4 260/2020 LINGARAJ ROUT-MP LALITENDU MISHRA

RSA/384/2018

5 261/2020 LINGARAJ ROUT-MP M/S.ASHOOK KU.MOHAPATRA,V.MOHAPATRA

RSA/384/2018

6 262/2020 LINGARAJ ROUT-MP M/S.ASHOOK KU.MOHAPATRA,V.MOHAPATRA

RSA/384/2018

7 263/2020 GAJENDRANATH MARTHA-MP M/S.DEBENDRA KU.SAHOO

RSA/443/2017

8 355/2020 AVDESH KUMAR PANDEY-MP AMIT PRASAD BOSE

CRLREV/287/2020

9 376/2020 ARJUN CHARAN DAS-MP M/S.SATRUGHNA DASH

CMP/373/2020

10 423/2020 M/S. ORIENTAL INSURANCE COMPANY LTD.-MP M/S.A.A.KHAN

FAO/523/2020

11 454/2020 GOLAK BIHARI ROUT-MP R.N.BARIK

BLAPL/2956/2020

12 455/2020 RUTURAJ DEEP-MP BIDYADHAR MANASINGH

BLAPL/281/2020

13 456/2020 PRADEEP KUMAR MOHANTY @ KANDHAPAN-MP R.N.BISWAL

BLAPL/3380/2020

14 457/2020 PRADEEP KUMAR MOHANTY @ KANDHAPAN-MP R.N.BISWAL

BLAPL/3380/2020

15 458/2020 SURYAKANTA SWAIN-MP R.N.BISWAL

BLAPL/3381/2020

16 459/2020 SURYAKANTA SWAIN-MP R.N.BISWAL

BLAPL/3381/2020

17 460/2020 GATIKRUSHNA DASH-MP SANATAN PANI, M/S.ASWINI .K.DAS,SONALI DASH

BLAPL/2356/2019

18 528/2020 GAUTAMANJAN MOHANTY-MP UPENDRA KUMAR SAMAL

WA/107/2020

19 529/2020 RAJASHREE DAS-MP RAMDAS ACHARY

WA/293/2020

20 530/2020 DEBENDRA KUMAR PADHI-MP ASHOK MOHANTY

WA/294/2020

21 531/2020 NIRUPAMA NAYAK-MP SAMEER KU.DAS

WA/295/2020

22 532/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WA/296/2020

23 533/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WA/296/2020

24 534/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WA/296/2020

25 535/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WA/296/2020

26 536/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL
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WA/297/2020

27 537/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/297/2020

28 538/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/297/2020

29 539/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/297/2020

30 540/2020 STATE OF ORISSA-MP SR.STANDING COUNSEL

WA/298/2020

31 541/2020 STATE OF ORISSA-MP SR.STANDING COUNSEL

WA/298/2020

32 542/2020 STATE OF ORISSA-MP SR.STANDING COUNSEL

WA/298/2020

33 543/2020 STATE OF ORISSA-MP SR.STANDING COUNSEL

WA/298/2020

34 544/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WA/299/2020

35 545/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WA/299/2020

36 546/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)

WA/299/2020

37 547/2020 STATE OF ORISSA-MP SR.STANDING COUNSEL (S AND ME)

WA/300/2020

38 548/2020 STATE OF ORISSA-MP SR.STANDING COUNSEL (S AND ME)

WA/300/2020

39 549/2020 STATE OF ORISSA-MP SR.STANDING COUNSEL (S AND ME)

WA/300/2020

40 550/2020 STATE OF ORISSA-MP SR.STANDING COUNSEL (S AND ME)

WA/300/2020

41 551/2020 ODISHA GRAMYA BANK-MP SAROJ KUMAR DAS

WA/74/2020

42 595/2020 ORIENTAL INSURANCE CO.LTD-MP PRASANTA KUMAR MAHALI

MACA/385/2020

43 596/2020 ORIENTAL INSURANCE CO.LTD-MP PRASANTA KUMAR MAHALI

MACA/386/2020

44 597/2020 THE MANAGER, THE ORIENTAL INSURANCE COMPANY LTD.-MPADAM ALI KHAN

MACA/388/2020

45 598/2020 DIVISIONAL MANAGER, CHOLAMANDALAM M/S GENERAL INSURANCE COMPANY LTD.-MPADAM ALI KHAN

MACA/389/2020

46 599/2020 M/S BAJAJ ALLIANZ INSURANCE COMPANY-MP ADAM ALI KHAN

MACA/390/2020

47 600/2020 THE ORIENTAL INSURANCE CO.LTD-MP S.SATPATHY

MACA/391/2020

48 601/2020 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE CO.LTD-MPSUBRAT SATPATHY

MACA/392/2020

49 602/2020 THE DIVISIONAL MANAGER, M/S NEW INDIA ASSURANCE CO.LTD-MPSOMNATH RAY

MACA/393/2020

50 603/2020 THE DIVISIONAL MANAGER, SRIRAM GENERAL INSURANCE COMPANY LTD.-MPG.P.DUTTA

MACA/394/2020

51 604/2020 THE LEGAL MANAGER, T.P. CELL, M/S. NEW INDIA ASSURANCE CO. LTD.-MPG.P.DUTTA

MACA/395/2020

52 605/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE COMPANY LTD-MPG.P.DUTTA

MACA/396/2020

53 606/2020 THE DEIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPG.P.DUTTA

MACA/397/2020

54 607/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE COMPANY LTD.-MPG.P.DUTTA

MACA/398/2020

55 608/2020 THE DIVISIONAL MANAGER (LEGAL)-MP G.P.DUTTA

MACA/399/2020

56 609/2020 M/S.ORIENTAL INSURANCE COMPANY-MP G.P.DUTTA

MACA/400/2020

57 610/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE COMPANY LTD.-MPG.P.DUTTA

MACA/401/2020
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58 623/2020 ULLASA KU.SAHOO-MP G.P.JENA

CRLMC/1056/2020

59 624/2020 SAMIRA NAIK-MP MANAS CHAND

CRLMC/1057/2020

60 662/2020 JAGABANDHU SAHOO@BUL-MP M/S.D.P.DHAL

CRLA/324/2014

61 663/2020 DIPAK NAYAK-MP M/S.PRASANTA KUMAR SAHOO

CRLA/302/2017

62 664/2020 BAKUDU GAGERANGA-MP J.R.DASH

CRLA/317/2020

63 665/2020 BAKUDU GAGERANGA-MP J.R.DASH

CRLA/317/2020

64 666/2020 BAKUDU GAGERANGA-MP J.R.DASH

CRLA/317/2020

65 667/2020 SK.JANU-MP B.K.NAYAK

CRLA/691/2019

66 668/2020 BICHITRA KUMAR SAHOO-MP M/S.N.K.MOHANTY M/S.M.R.BEHERA G.KHILAR S.KANHAR

CRLA/458/2015

67 669/2020 PRASANNA EKA@EKADASI JENA@EKA@PRASANNA KU.JENA-MPM/S.SURYAKANTA DWIBEDI

CRLA/631/2017

68 670/2020 SASIKANTA MOHANTY @ FORESTER-MP BIBHUTI RANJAN MOHANTY

CRLA/963/2019

69 671/2020 HARA PRASAD SAHOO-MP M.R.MOHAPATRA

CRLA/318/2020

70 672/2020 HARA PRASAD SAHOO-MP M.R.MOHAPATRA

CRLA/318/2020

71 6022/2020 AJIT KUMAR SAHU-MP DAYANANDA MOHAPATRA

WP(C)/8987/2020

72 6024/2020 SABITRI MALICK-MP NIRANJAN PANDA

WP(C)/13223/2020

73 6025/2020 SIDHU CHARAN SINGH-MP J.K.KHANDAYATRAY

WP(C)/13226/2020

74 6026/2020 SANJAYA KUMAR AGRAWAL-MP SIDHARTHA DAS

WP(C)/13230/2020

75 6027/2020 SANJAYA KUMAR AGRAWAL-MP SIDHARTHA DAS

WP(C)/13230/2020

76 6028/2020 SANJAYA KUMAR AGRAWAL-MP SIDHARTHA DAS

WP(C)/13230/2020

77 6029/2020 ANJAN KU.SAMAL-MP M/S.B.P.TRIPATHY

WP(C)/9507/2011

78 6030/2020 PRADEEP KU.RANA-MP M/S.B.P.TRIPATHY

WP(C)/9506/2011

79 6031/2020 DESITI DHARMA RAO-MP M/S.B.P.TRIPATHY

WP(C)/9727/2011

80 6032/2020 SUKANTA KU.JENA-MP M/S.B.P.TRIPATHY

WP(C)/9726/2011

81 6033/2020 M/S.BINU INDUSTRIES-MP SOUMYA MISHRA

WP(C)/13233/2020

82 6034/2020 M/S. BINU INDUSTRIES-MP SOUMYA MISHRA

WP(C)/13235/2020

83 6035/2020 SABARA BISWAL-MP JAYADEV MISHRA

WP(C)/13237/2020

84 6036/2020 SWARNALATA SAHOO-MP M/S.D.P.JENA

WP(C)/11765/2018

85 6037/2020 ULLASH CHANDRA DHALL-MP M/S.D.P.JENA

WP(C)/11408/2018

86 6038/2020 MAMATA ROUT-MP M/S.D.P.JENA

WP(C)/11908/2018

87 6039/2020 NISAKAR NAYAK-MP M/S.D.P.JENA

WP(C)/11909/2018

88 6040/2020 MEENAKHI MISHRA-MP M/S.D.P.JENA

WP(C)/11907/2018

89 6041/2020 BIRAJA PRIYADARSHINI MALLA-MP P.R.CHHATOI
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WP(C)/13243/2020

90 6042/2020 MANOJ KUMAR JENA-MP SASWATI MOHAPATRA

WP(C)/12245/2020

91 6043/2020 SARBESWAR SAMAL-MP B.S.PANIGRAHI

WP(C)/13245/2020

92 6044/2020 RAMA CHANDRA KHUNTIA-MP GANESH PRASAD SAMAL

WP(C)/13249/2020

93 6045/2020 MOHAN KUMAR NAYAK-MP DIGAMBARA MISHRA

WP(C)/13208/2020

94 6046/2020 PRIYANKA SHARMA-MP SISIR KUMAR PUROHIT

WP(C)/13269/2020

95 6047/2020 PRATAP RANJAN ROUT-MP PRADEEP KUMAR ROUT

WP(C)/13270/2020

96 6048/2020 DASHARATHA BARIK-MP N.K.SAHOO

WP(C)/13273/2020

97 6049/2020 M/S.BIRLA TYRES-MP SIDHARTHA RAY

WP(C)/13275/2020

98 6050/2020 M/S SHREE BHARAT MOTORS LTD.-MP BHABANI P.MOHANTY

WP(C)/13277/2020

99 6051/2020 KUNTALA KUMARI SAHOO @ KUNTALA SAHOO-MP BHAGABAN BEHERA

WP(C)/13278/2020

100 6052/2020 POOJA DAS-MP SATYABRATA MOHANTY

WP(C)/7755/2020

101 6053/2020 DR.SARBESWAR NAYAK-MP NIRANJAN NAYAK

WP(C)/13280/2020

102 6054/2020 M/S MAA SAMALESWARI AUTOMOBILES-MP BHABANI P.MOHANTY

WP(C)/13279/2020

103 6055/2020 M/S.BVSR CONSTRUCTION PVT.LTD-MP GAUTAM SIDDIQUE

WP(C)/13281/2020

104 6056/2020 TARA PRASAD PATNAIK-MP BIBHU PRASAD DAS

WP(C)/13282/2020

105 6057/2020 M/S ARUNDHATI MOTORS PVT.LTD.-MP BHABANI P.MOHANTY

WP(C)/13283/2020

106 6058/2020 SATYABRATA SARKAR-MP BIDYALOK MOHAPATRA

WP(C)/12235/2020

107 6059/2020 SAUMYA RANJAN MOHARANA-MP PRABODHA CH.NAYAK

WP(C)/13287/2020

108 6060/2020 M/S.SWATI MARBLES-MP M/S.BHABANI P.MOHANTY

WP(C)/13286/2020

109 6061/2020 RAMESH CHANDRA PATRA-MP BIJAYA KUMAR BEHERA 1

WP(C)/13289/2020

110 6062/2020 MADAN JENA-MP NIRMAL RANJAN ROUTRAY

WP(C)/13290/2020

111 6063/2020 M/S.AJIT MOTORS-MP M/S.BHABANI P.MOHANTY

WP(C)/13291/2020

112 6064/2020 M/S.R.K.MARBLES-MP M/S.BHABANI P.MOHANTY

WP(C)/13293/2020

113 6065/2020 AJIT KUMAR SAHU-MP ASHOK KUMAR MISRA

WP(C)/8987/2020

114 6066/2020 ODISHA STATE  AYURVEDIC CONGRESS-MP SIDHARTHA MISHRA

WP(C)/13297/2020

115 6067/2020 M/S.ARUNDHATI AUTOMOTIVE-MP M/S.BHABANI P.MOHANTY

WP(C)/13298/2020

116 6068/2020 M/S TECHSUPPORT-MP SWARUP RANJAN  SINGHSAMANT

WP(C)/13295/2020

117 6069/2020 TRANSASIA BI0 MEDICALS LTD.-MP SANTOSH KUMAR NANDA

WP(C)/8942/2020

118 6070/2020 NIMAIN SAMAL-MP SMRUTI RANJAN PATI

WP(C)/13299/2020

119 6071/2020 ISWAR CHANDRA PRADHAN-MP M/S.SAUMENDRA KU.MOHAPATRA

WP(C)/13300/2020

120 6072/2020 KISHOR KUMAR SAMAL-MP ASHOK DAS

WP(C)/13301/2020
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121 6073/2020 SATRUGHNA BEHERA-MP M/S.AGASTI KANUNGO

WP(C)/9693/2013

122 6074/2020 KUNJA BIHARI SAHU-MP BISWABIHARI MOHANTY

WP(C)/13304/2020

123 6075/2020 BALAKRUSHNA NANDA-MP BISWABIHARI MOHANTY

WP(C)/13308/2020

124 6077/2020 ROJALIN SENAPATI-MP SARATHI JYOTI MOHANTY

WP(C)/13310/2020

125 6078/2020 MADHURI MOHANTY-MP M/S.ASHOK KU MOHANTY

WP(C)/13312/2020

126 6079/2020 MANORAMA PANIGRAHI-MP SRIKANTA KUMAR NATH

WP(C)/13315/2020

127 6080/2020 BHARAT KUMAR PATRA-MP SRIKANTA KUMAR NATH

WP(C)/13318/2020

128 6081/2020 M/S.BUDHARAJA MINING AND CONSTRUCTION LTD-MP AVIJIT PAL

WP(C)/13319/2020

129 6082/2020 KHIROD PRASAD DAS-MP MITHUN DAS

WP(C)/13321/2020

130 6084/2020 SANATAN BARIK-MP J.K.MISHRA..2

WP(C)/13322/2020

131 6087/2020 MADHUSUDAN SAHOO-MP AMIT PRASAD BOSE

WP(C)/13331/2020

132 6088/2020 JAKESH LOSHAN BHOI-MP APARESH BHOI

WP(C)/13335/2020

133 6089/2020 MADHUSUDAN SAHOO-MP AMIT PRASAD BOSE

WP(C)/13336/2020

134 6090/2020 RAJASHREE SAMANTARAY-MP M/S.PRASANTA KUMAR SAHOO

WP(C)/350/2018

135 6091/2020 RAMA CHANDRA ROUT-MP R.C.OJHA

WP(C)/13338/2020

136 6093/2020 SUKANTI SAHOO-MP M/S.MILAN KANUNGO

WP(C)/951/2020

137 6094/2020 CHANDRA HANSDA-MP PRABODHA CH. NAYAK

WP(C)/13349/2020

138 6095/2020 SITARAM CHALAN-MP NIRANJAN MAHARANA

WP(C)/13354/2020

139 6096/2020 AB LOGISTICS-MP PARTHA MUKHERJI

WP(C)/13362/2020

140 6097/2020 RAM CHANDRA PRUSTY-MP SRINATH MISHRA

WP(C)/13367/2020

141 6098/2020 KESHARIMANI DAS ALIAS K.DAS-MP M/S.MAHESWAR MOHANTY

WP(C)/17331/2016

142 6099/2020 KESHARIMANI DAS@KISHORIMANI DAS-MP M/S.MAHESWAR MOHANTY

WP(C)/17341/2016

143 6100/2020 KESHARIMANI DAS-MP M/S.MAHESWAR MOHANTY

WP(C)/17340/2016

144 6101/2020 FIROZ KHAN-MP ANJAN KUMAR BISWAL

WP(C)/13381/2020

145 6102/2020 SUMITRA BEHARI-MP M/S.JETESWAR NAYAK

WP(C)/13382/2020

146 6103/2020 SHREE SHREE SHREE JAGANNATH UDYOG-MP SUMANTA KU.NAYAK

WP(C)/13387/2020

147 6104/2020 SANTOSH KUMAR SWAIN-MP M/S.B.B.SWAIN

WP(C)/13386/2020

148 6105/2020 DEBENDRA KUMAR PATRA-MP ANJAN KUMAR BISWAL

WP(C)/13388/2020

149 6106/2020 DR.SOUMYA NAYAK-MP KALI PRASANNA MISHRA

WP(C)/13389/2020

150 6107/2020 PRAMILA RANA-MP BUDHIRAM DAS

WP(C)/13393/2020

151 6108/2020 SUDEEPTA JENA-MP SOUBHAGYA S.DAS

WP(C)/13394/2020

152 6109/2020 NIROD KUMAR MOHANTY-MP M/S.DEEPALI MAHAPATRA
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WP(C)/13395/2020

153 6110/2020 M/S.ODISHA CONSTRUCTION CORPORATION-MP SUSANTA KUMAR NATH

WP(C)/13398/2020

154 6111/2020 BIMAL KUMAR SAHOO-MP ANJAN KUMAR BISWAL

WP(C)/13392/2020

155 6112/2020 NANDA KISHORE BEHERA-MP M/S.SUBHASIS SEN

WP(C)/13402/2020

156 6113/2020 BULU GOUDA-MP SRIKANTA PANDA

WP(C)/13403/2020

157 6114/2020 SIDHARTHA PRIYABRATA-MP M/S.RANJAN KUMAR ROUT

WP(C)/13404/2020

158 6115/2020 NARAYAN MOHANTY-MP MANOJ KUMAR MISHRA

WP(C)/13406/2020

159 6116/2020 SUBASH TARAI-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13407/2020

160 6117/2020 ISWAR DOM-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13408/2020

161 6118/2020 GEETA HARPAL-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13409/2020

162 6119/2020 RANKANIDHI SAHOO-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13410/2020

163 6120/2020 SATYANARAYAN SWAIN-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13411/2020

164 6121/2020 BIDYADHAR BISWAL-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13412/2020

165 6122/2020 PITAMBAR SAHU-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13413/2020

166 6123/2020 NALINI DAS-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13414/2020

167 6124/2020 M/S.DWARAKA RESORTS PVT. LTD.-MP MILAN KANUNGO

WP(C)/13415/2020

168 6125/2020 SURENDRA KUMAR NAIK-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13416/2020

169 6126/2020 GOBINDA CHANDRA JENA-MP M/S.SUKANTA DALAI

WP(C)/13417/2020

170 6127/2020 SAMRUDHEE SELF HELP COOPERATIVE LTD-MP M/S.SUKANTA KUMAR DALAI

WP(C)/13418/2020

171 453/2020 SUKANTA KUMAR RAM-MP

BLAPL/991/2020

172 461/2020 KRUSHNA CHANDRA PARAMANIK @ BISWAJIT RATH-MP

BLAPL/10197/2019

173 492/2020 PRAVABATI JAGADEV-MP

ABLAPL/9326/2019

174 493/2020 ASHOK KUMAR JAGADEV-MP

ABLAPL/10089/2019

175 494/2020 AKULI NAIK-MP

ABLAPL/5118/2020

176 495/2020 BANSIDHAR NAIK-MP

ABLAPL/5117/2020

177 496/2020 DEBASIS NANDA-MP

ABLAPL/11463/2019

178 497/2020 N.SUMATI PRADHAN-MP

ABLAPL/3965/2020

179 498/2020 RAMESH BARIK-MP

ABLAPL/6839/2019

180 622/2020 CHANA@MITU GOUDA-MP

CRLMC/836/2020

181 6076/2020 BIJAYA KUMAR ROUT-MP

WP(C)/8276/2020

182 6083/2020 SASHADHAR PRADHAN-MP

WP(C)/979/2008

183 6085/2020 SAGNYA SAGARIKA SAHOO-MP

WP(C)/12767/2020
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184 6086/2020 NARENDSRA KUMAR GUPTA-MP

WP(C)/7807/2020

185 6092/2020 BIGHNESWAR BARIK-MP

WP(C)/21472/2019
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